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1 2 3 4 5
14, Dungarpur 14501 14567 1012
15, Hanumangarh 535 510 674
16, Jaipur 769 966 4125
17, Jaisalmer 150 125 2751
18.  Jalore 1009 1009 1828
19, Thalawar 1336 1336 861l
20.  Jhunjhunu 0 107 151
21, Jodhpur 909 894 3112
22, Karauli 9657 9635 4354
23,  Kota 329 312 923
24.  Nagaur 307 307 100
25, Pal 4409 3247 848
26.  Pratapgarh 6304 6283 1781
27 Rajsamand Q06 o914 1897
28, Sawai Madhopur 2558 2584 1495
29, Sikar 0 73 208
30.  Sirohi 826 892 1365
31. Sri Ganganagar 1048 1124 509
32, Tonk 465 761 883
33, Udaipur 16172 0 10121

Torar 97145 80124 63619

* Progress as reported by State through MIS/online MPR as on 10.3.2015

Implementation of MGNREGA

2048. SHRI SANJAY RAUT: Will the Minister of RURAL DEVELOPMENT
be pleased to state:

{a) whether Government has reduced funds for programmes implemented under
the Mahatma Gandhi National Rural Employment Guarantee Act (MGNREGA) in

various States;
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{(b) if so, the details thereof and the reasons for the cutting allocation of funds
for MGNREGA,;

{c) the details of employment generated through MGNREGA during the last five

years, State-wise;

(d) whether Government is considering to revive this scheme for providing more

job opportunities for the rural people; and

{e) if so, details thereof and the target set for the generation of more jobs for

the rural youth in various parts of the country?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT
{(SHRI SUDARSHAN BHAGATY): {(a) and (b) No Sir. The allocation under Mahatma
Gandhi National Rural Employment

Guarantee Act (MGNREGA) during the current year 2014-15 has in fact, been
enhanced to ¥ 34,000 crore (as against ¥ 33,000 crore in 2013-14) MGNREGA is
a demand driven wage employment programme. Central funds are released to the
States/UTs on the basis of agreed to Labour Budgets and taking into consideration the
performance and the pace of utilization of available funds. The total amount released
and utilised by the States/UTs under Mahatma Gandhi National Rural Employment
Guarantee Scheme (MGNREGS) during the last three years and the current year is
indicated in the Statement-I (See below).

{c) State/UT-wise details of the persondays generated under Mahatma Gandhi
National Rural Employment Guarantee Act (MGNREGA) during the last five years

are given in the Statement-II (See below).

{d) and (e) The MGNREGA provides a legal guarantee for 100 days of
employment in a financial year to every rural household whose adult members
including rural youth, volunteer to do unskilled manual work. Not less than 100
days of employment are provided to registered workers including rural youth, upon
receipt of their demand. The number of days of employment provided to a household
depends on the number of days of employment demanded by the household. State/
UT-wise details of households provided employment as demanded by job card holders
under Mahatma Gandhi National Rural Employment Guarantee Act (MGNREGA)
during the last three years and the cwrent year are indicated in the Statement-IIT
{See below). There would however be no target set for achievement since it is a

demand driven programme.

To generate awareness about the provisions of the scheme and to provide adequate
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employment opportunities to rural households under MGNREGA, the States/UTs have

been requested for the following:

Initiate appropriate IEC campaigns including wall paintings for wide

dissemination of the provisions of the Act.

Expand scope and coverage of demand registration system to ensure that
demand for work under MGNREGA do not go unregistered.

Organize 'Rozgar Diwas' periodically to capture latent demand under the

programme and to disseminate awareness about the provisions of the Act

Formulation of a specific plan to include special categories of vulnerable
people viz. persons with disabilities, primitive tribal groups, nomadic tribal

groups, de-notified tribes etc.

Adoption of appropriate programme flexibility to ensure reaching of benefits
of MGNREGA to the primitive tribal groups, de-notified tribes and nomadic

tribes.

Organisation of workers nto labour groups to ensure powerful demand-side

pulls for improving performance of MGNREGA.
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Unstarred Questions

State/UT-wise details of the persondays generated under Mahatma Gandii
National Rural Employment Guarantee Act (MGNREGA) during the last five vears

S1.No. State Persondays generated (in lakh)

2009-10 2010-11 2011-12 2012-13 2013-14
l 2 3 4 5 6 7
1. Andhra Pradesh 4044.30 3351.61 293934 327335 2992 .84
2. Arunachal Pradesh 16.98 31.12 0.73 43.50 36.56
3. Assam 732.95 470.52 352.63 314.04 298.47
4. Bihar 1136.88 1602.62 682.16 941 .85 862.21
5. Chhattisgarh 1041.57 1110.35 1206.76 1194.34 1299.20
6. Gujarat 585.00 491.84 313.00 281.90 230.30
7. Haryana 59.04 84.20 109.36 128.87 117.88
8  Himachal Pradesh 284.94 219.46 270.13 262.10 282 .46
9. Jammu and Kashmir 128.71 210.68 209.10 365.56 338.20
10.  Tharkhand 842 .47 830.90 609.71 566.58 436.22
11.  Karnataka 2003.43 1097.85 701.03 617.81 718.86
12, Kerala 339.71 480.34 633.10 837.74 866.03
13, Madhya Pradesh 2624.00 2198.18 1688.98 1399 .47 1229.50
14.  Maharashtra 274.35 200.00 772.02 872.39 517.13
15, Manipur 306.18 295.61 224.07 285.11 113.23
16.  Meghalaya 148.48 199.81 167.75 174.31 215.83
17. Mizoram 170.33 165.98 130.60 153.56 133.65
18, Nagaland 284.27 334.34 296.61 245.31 183.80
19.  Odisha 554.09 976.57 453.75 545.01 711.82
20.  Punjab 777 75.40 64.52 65.50 134.68
21.  Rajasthan 4498.10 3026.22 2120.55 2203.38 1838.56
22.  Sikkim 43.27 48.14 32.88 36.31 44.03
23, Tamil Nadu 2390.75 2685.93 3015.75 4081.44 3677.23
24, Tripura 460.22 37451 489.74 518.51 521.60
25,  Uttar Pradesh 3559.23 3348.97 2673.36 1411.85 1753.61
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1 2 3 4 5 6 7
26.  Uttarakhand 182.41 230.20 198.98 192.00 165.62
27.  West Bengal 1551.68 1553.08 1495.94 2018.42 2296.15
28.  Andaman and Nicobar 5.83 4.03 8.30 6.61 7.99
29, Dadra & Nagar Haveli 0.70 0.47 NR NR NR
30. Daman and Diu NR NE NR NR NR
31.  Goa 1.85 3.70 311 0.69 1.15
32.  Lakshadweep 1.41 1.34 1.65 0.49 0.14
33.  Puducherry 9.07 11.27 10.79 8.67 8.45
34.  Chandigarh NR NR NR NR NR
Torar 2835946 2571524 2187636 2304767 2203341
NR=Not Reported.
Statement-111
State/UT-wise details of households provided employment as
demanded by job card holders under Mahatma Gandhi
National Rural Employment Guarantee Act (MGNREGA)
during the last three years and the current year
(in lakh)
Sl. States Households demanded Households provided
No employment employment
2011 2012 2013 2014 2011 2012 2013 2014
to to to to to to to to
2012 2013 2014  2015* 2012 2013 2014 2015*
1 2 3 4 5 6 7 8 9 10
1. Andhra Pradesh 4908 5854 6597 3636 4998 58,54 6040 31.80
2. Arunachal Pradesh 0.15 1.55 1.57 1.02 0.04 1.29 1.40 0.84
3. Assam 13.55 1247 13.21 981 1349 1235 1262 8.27
4. Bihar 1805 21.79 2378 1460 1769 2088 2059 1040
5. Chhattisgarh 2739 2732 2749 2040 2725 2638 2512 1744
6. Gujarat 8.37 7.50 6.43 5.83 8.22 6.81 5.79 4.85
7. Haryana 2.78 3.02 3.62 2.59 2.78 2.94 3.25 2.04
8. Himachal Pradesh 5.29 5.46 5.72 4.86 5.05 5.15 5.39 4.22
9. Jammu and Kashmir  4.40 6.59 7.12 3.17 4.31 6.47 6.58 1.85
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1 2 3 4 5 6 7 8 9 10
10. Tharkhand 1582 1435 1217 11.75 1575 1419 11.39 10.20
11. Karnataka 16.63 1470 19.09 1488 1652 1332 14.50 9.77
12. Kerala 1418 16.94 1679 1541 1416 1526 1524 12.87

13. Madhya Pradesh 3896 3541 3156 3091 3880 3519 29.09 2753

14, Maharashtra 1520 led4 1259 1221 1505 1625 1144 1048
15. Manipur 3.81 4.58 4.55 4.68 3.56 4.57 4.55 4.60
l6. Meghalaya 336 334 368 314 335 332 3064 2068
17. Mizoram 1.76 1.76 1.78 1.94 1.69 1.75 1.78 1.94
18. Nagaland 3.73 3.87 4.08 392 3.73 3.87 4.08 3.90
19. Odisha 1391 1766 1890 1649 1379 1599 1710 13.60
20. Punjab 246 247 454 320 245 240 412 2.60
21. Rajasthan 47.06 4536 3947 4045 4522 4217 36.15 3533
22, Sikkim 056 057 065 05 055 057 063 047
23, Tamil Nadu 6376 7105 6310 5485 6343 706l 6268 5451
24. Telangana 0.00 0.00 0.00 2857 0.00 0.00 0.00 23.20
25, Tripura 567 597 597 592 567 597 501 5.80
26. Uttar Pradesh 73.64 5233 5502 43.07 7328 4947 4995 3406
27. Uttarakhand 4.71 4.44 4.05 4.58 4.69 4.40 3.97 353
28. West Bengal 5532 5845 6442 5575 5517 5817 6133 4693
29. Andaman and 020 018 017 012 019 013 017 0.10
Nicobar
30. Dadra and Nagar NR NR NR NR NR NR NR NR
Haveli
31. Daman and Diu NR NR NR NR NR NR NR NR
32. Goa 0.11 005 005 007 0.11 005 005 007
33. Lakshadweep 0.04 0.02 0.01 0.00 0.04 0.02 0.01 0.00
34, Puducherry 0.43 0041 044 031 043 041 030 021
35, Chandigarh NR NR NR NR NR NR NR NR
ToTar 511.29 514.59 518.00 451.52 506.45 498.88 479.30 386.12

Till 3.3.2015. NR=Not Reported



